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ECREISE
(cfaror wexr )

frheTaTe, 26 wa<T, 2026

FT.3T. 1083(37).— AT ==, 1989 (1989 FT 24) Fi¥ &1 20A Tt IT-TT (1) FILT V& ARAT
T TN F2d g0 (ST AT “Sh AT IS FJT TAT E), 8 LT, TH T2 | QL g1 o 9Rard o qrasi=
29T A IfT I, ATIAT | Fod 7 F1 Gierd Fawor, Fies U7 % TN e 6 ATIRIT TTHT 6 AZTh<
TR H F*IRET UF FERT T9MT & #1961, 622/7-8 9% FHI §&AT 227 % ©f1F ¢ 9% 9l 9q %
fAmTT, sraiq v oW T@e aigsET & Aoares & o, et s 1 fBear 5.02 UFe §, daed+ g,
TAE G UHT 0 T TTERIgor T it a1 Harr =Jiva F2dT g

Tl T SAT<h, ST 3 S[(H | &= TaaT &, g 39 ATSEAAT 6 LS9 § Y19 6l arg | a9 (30)
T T srafer % fiaw, S Afa=aw & g 20D Ht IT-4TT (1) F Said, ST 32T & o0 I qH &
ATERIEOT ST SUART I AMIRIAT T FT THdT g

ST UHT SATTIRT HeTHT STIEETET, ST agTde Ah, ATERIT Al oI ed &9 § T&qa i STt a1
IEH AT o AT T & T {Tehd FohT 0| Feqd TR, AT TG A<h, TGN, ST Heed
Tl FAT<h I ARKIT & H FTAAT FAT ATHAT % ATAH F TAATS HT A6 T&T HAT 3T THT THT
AT T FAT o TATG TAT I AT % 0w Feqw wrierawrt (CALA) FIRT Sa9d® THel S aret
et T sTfaR=h ST o I, ST<er GTRT UHT SOiidi i T 1hd AT A HT qhal &l
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I rterferae it T 20(D) FT IT-ITT (ii) F AT I TSI g TAH FTrerRTr grer AT A
s T straer sifaw grm

TH ATARAAT F AT AT ATAT G FY G A0 U 77 [Aaorsuerse § a7 T=ge AT 9e9
TR (CALA) % ST FATAT | IAHT AGATRA HT Tl gl
AL

srferrger & gff w1 fArEor: gaa ger 227 F v ) . 622/7-8 w= [ tg afik 't H
= g% S ag 1 Fwior, SEehr s &1 fAw® 5.02 Tae g, ST AR e & IR aree F

g I 7 R gl
F. | HEA AT S ’ ﬁw ?R—erqr«r UEE | A TERE | G
. Gik:} #. | T | ( TS ) (gET AT
3TeAT )
1 | amfw | adme 1 69/1 00-04 i T
2 RIEIRIES ALY 2 69/2 00-04 [GELl L
3 | amiw | g 3 71/3 00-11 it T
K 4 7112 00-02 e Ty
5 | amiw | g 5 A 00-16 it T
6 | am=niiw | ddree 6 75 00-13 e oy
7 | amfe | adee 7 81 00-12 st T
8 | am=mw | g 8 78 00-04 fashy Gl
9 | amfe | e 9 80 00-18 e o
10 | aafw | gy 10 83 00-09 it T
11 | =R AETHT 11 221 00-02 st Tt
12 | qmafe | adme 12 219 00-15 fashy Gl
13 | amfw | g 13 142 00-14 fashy el
14 | &R AETHY 14 198 00-05 Gl Gl
15 | qafe | g 15 199 00-20 fashy Gl
16 | F=AT AETHY 16 197 00-12 st Gl
17 | 7=t | g 17 194 00-22 GEQl T
18 | ARA AETHY 18 186 00-01 Gl Gl
19 | amafe | g 19 254 00-04 fashy Gl
20 | FRAR AETHY 20 72 00-01 Gl Gl
21 | a=iw | e 21 74 00-01 fashy Gl
22 | #FTEfT AT 22 82/2 00-01 [GELl B
23 | ARAR ALY 23 253/3 00-01 fAsfT Gl
24 | 7RI AT 24 208 00-01 [GELl L
25 | ARAR ALY 25 200 00-02 fAsfT Gl
26 | =R AT 26 193 00-03 LKl L
27 | ARAE ALY 27 195 00-01 fAsfT Gl
28 | ARAR AETHY 28 220/1 00-01 fAsfT Gl
29 | =R AT 29 220/2 00-01 [GELl L
TOTAL 05.02

[®T. H. RSP/Gazette/20A/LC.No0.227/GY-WD/GTL]
A FHIT, |5 / T / gadr
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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 26th February, 2026

S.0. 1083(E).—In exercise of the power conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government after being satisfied that for the
public purpose, the land, the brief description of which has given in the schedule annexed hereto, is required for the
execution of The Special Railway Project namely,” Construction of Road Over Bridge In lieu of Level Crossing
No. 227 at Km. 622/7-8 in between Lingiri and Yadgir stations to an extent 5.02 Acres in Shettikere village of Yadgir

Taluka in Yadgir District” in the State of Karnataka, hereby declares its intension to acquire such land.

Any person interested in the said land may, within a period of thirty (30) days from the date of publication of
this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of Section 20D of the said Act.

Every such objection, shall be made to the Competent Authority, namely, Assistant Commissioner, Yadgir in
writing and shall be set out the grounds there of and the Competent Authority Assistant Commissioner, Yadgir shall
give the objector an opportunity of being heard, either in person or by legal practitioner and may. After hearing all such
objections and after making such further enquiry, if any as the Competent Authority for Land Acquisition(CALA) thinks

necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority for Land Acquisition under sub section (ii) of section 20(D) of
the said act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested personat the aforesaid office of the Competent Authority(CALA).

SCHEDULE

Description of Lands in Acquisition: Construction of Road Over Bridge In lieu of Level Crossing No. 227 at
Km. 622/7-8 in between Lingiri and Yadgir stations to an extent 5.02 Acres in Shettikere village of Yadgir
Taluka in Yadgir District

SI. | Name of Name of Extent of area Type of land Nature of Land
No. | Mandal Village SI.No. | Survey No. In A-G (Govt/Pvt) (Wet/Dry)

1 Yadgir Shettikere 1 69/1 00-04 Private Dry

2 Yadgir Shettikere 2 69/2 00-04 Private Dry

3 Yadgir Shettikere 3 71/3 00-11 Private Dry

4 Yadgir Shettikere 4 71/2 00-02 Private Dry

5 Yadgir Shettikere 5 A 00-16 Private Dry

6 Yadgir Shettikere 6 75 00-13 Private Dry

7 Yadgir Shettikere 7 81 00-12 Private Dry

8 Yadgir Shettikere 8 78 00-04 Private Dry

9 Yadgir Shettikere 9 80 00-18 Private Dry

10 Yadgir Shettikere 10 83 00-09 Private Dry

11 Yadgir Shettikere 11 221 00-02 Private Dry

12 Yadgir Shettikere 12 219 00-15 Private Dry

13 Yadgir Shettikere 13 142 00-14 Private Dry
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14 Yadgir Shettikere 14 198 00-05 Private Dry
15 Yadgir Shettikere 15 199 00-20 Private Dry
16 Yadgir Shettikere 16 197 00-12 Private Dry
17 Yadgir Shettikere 17 194 00-22 Private Dry
18 Yadgir Shettikere 18 186 00-01 Private Dry
19 Yadgir Shettikere 19 254 00-04 Private Dry
20 Yadgir Shettikere 20 72 00-01 Private Dry
21 Yadgir Shettikere 21 74 00-01 Private Dry
22 Yadgir Shettikere 22 82/2 00-01 Private Dry
23 Yadgir Shettikere 23 253/3 00-01 Private Dry
24 Yadgir Shettikere 24 208 00-01 Private Dry
25 Yadgir Shettikere 25 200 00-02 Private Dry
26 Yadgir Shettikere 26 193 00-03 Private Dry
27 Yadgir Shettikere 27 195 00-01 Private Dry
28 Yadgir Shettikere 28 220/1 00-01 Private Dry
29 Yadgir Shettikere 29 22072 00-01 Private Dry
TOTAL 5.02

[F. No. RSP/Gazette/20A/LC.N0.227/GY-WD/GTL]

MANOJ KUMAR, CE/C/RSP
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